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(b) if so, the loss incurred by Gov­
ernment due to this accidentV

The Deputy Minister of Communic.i- 
tions (Shrt Raj Bahadur): (a) Yes,
Sir. The accident refei red to occurred 
at Khowai Airstrip.

(b) The aircraft has bean badly 
damaged. The value :>f loss sustain­
ed is not known.

Shri Joachim Alva: Are a!l the run­
ways brought up-to-date nt the various 
airports in India?

The MinLster of Communicutions 
(Shri Jagjivan Ram ;̂ Tnis runway is 
simply an airstrip. because Tripuia 
is an important centre and there is no 
ether means of transport to connect it, 
this airstrip is being utilised,

Shri Joachim Alva: After every ac­
cident has occurred, has the Ministry 
gone into the causej of the accicien* 
and seen that thc®e accidents are avoid­
ed next time?

Shri Jagjivan Kam: That is invari­
ably done; after every accident, eitiier 
a court of inquiry is set up or investi­
gation into the causes of the acjidcnt 
is done by the deoartnic.nial olTlcer.s.

Shri Joadiim Alva: In view of the 
numerous accidents that have been 
taking place and on account of a kind 
of insecurity that prevails in the minds 
of the public, will thp hon. Miiiister be 
prepared to have 'i rxo huur discus­
sion in order to have a tree and frank 
discussion in this matter?

Mr. Speaker: Order, orJcr. \\ is net 
I’or the hon. Minister to Ufltnil the 
discussion. It is th(» prlvllei?e of the 
Chair and the hon. Member may give 
notice to the Chair.

npnv ^  ?
^  ^

Short Notice Question :inil Aii.iv;et
Strike by Ra i w a y  Porters at 

Lucknow Station

S.N.Q. No. 7. Shri R. R. Shastrir
Will the Minister of Railways be pleas­
ed to state:

(a) whether due to the strike of 
porters at Lucknow Charbagh Station 
businessmen and the public are px - 
periencing difficulties in the matter of 
transport of luggage; and

(b) whether the strike of porters is 
as a protest against the high-handed­
ness of the contractor of the station 
and also for solving the matter regard­
ing their pay?

The Deputy Minister of Railways 
and Transport* (Shri Alagesan): (a)
There has been no difficulty In the 
transport of luggage taken unbooked, 
or booked for conveyance in the per­
sonal custody of passengers. There 
has, however, been some detention to 
parcels  ̂ and to luggage booked to be 
carried in brake vans.

(b) The strike arose principally from 
a dispute in regard to quantum of pay­
ment to licensed porters for handling 
booked parcels and luggage.

an?o aino

T? ^
hA to Tsnst ?T«rr îrar ^ ?

Shrt Alagesan; I have no idea of 
the number of porters. They are all 
contract porters, but their demand was 
that the rate of Rs. 1 /4 /- per man-day 
for a total of 144 man-days per day 
should be enhanced to Rs. 1 / 8/ -  per 
man-day for a total of 300 man-days. 
That was the main demand on which 
they went on strike.

«no «mo
^  ^  f<oo
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WRITTEN ANSWERS TO QUESTIONS 
New Railway L ines

*̂ 2164. Shri Radha Raman; Will the 
Minister of Railways be pleased to 
state:

(a) wliether suggestions have been 
received from all the States regard­
ing new railway lines to be construct­
ed during the Second Five Year Plan;

(b) whether the Central Board of 
Transport has considered them; and

(c) if so, the decisions taken by the 
Board?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). No, Sir.

(c) Does not arise.
Creches in Collieries

*2170. Dr. Ram Snbhag Singh: Will 
the Minister of Labour be pleased to 
state:

(a) the number of creches pro­
vided at present in (i) State-owned, 
and (ii) private collieries in Bihar;

(b) how many of them are working 
satisfactorily; and

(c) whether all these creches are 
regularly supplied with milk, dolls 
etc.?




